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hlP priority teC>f.Ort, their per«nt1liC "and 
whether these proposaJa are leu or more 
in view of the decrease of 22 to 23 % in 
foreign exchange in July 1991 a. compared 
to 11)9O? 

OR. AIBR.A:R AHMED: Mr. Speaker, 
Sir, regarding the deposits, I would like 
to tell the hon. .Member through you that 
our dcpo.its till 3{) April, 1993 was of 
the order of lb. 25793 crores and it haa 
iJl.Creaeed. It is equal to 8238 million U.S. 
dollars. Besides this, the hon. Member 
has 80ught to know about the high pri-

'" orilY industries. At prtBeDt, I do not 
have the details of the percentage of in-
vestment made for the high priority sector 
and low priority sector. If the hon. 
Member wants to know, I will send him 
the infonnation. 

SHRI ANNA JOSHI: While replying 
to the question of the hon. Member, the 
hon. Mini&ter stated that one wiadow 
policy has not yet been adopted but the 
State Governments have been asked to 
provide them maximum facility. I would 
like to .know as to what is the problem in 
adopting thi6 policy and why the Central 
Government does not take the initiative ia 
this regard? 

MR. SPEAIKER.: It is crystal clear 
question. You can sit down and get the 
answer. Why are you not doing that? 

[Translation] 

DR. ABRAR AHMED: I have noted 
the suggestion of the hon. Member. 

[English] 

MR. SPEAKER: It is all. aS8U1'ance on 
the floor of the house. You have got a 

, good reply. 

SHRI UMRAO SINGH: Mr. Speaker, 
Sir, I would like to know from the Gov-
ernment whether they are considering to 
grant dual citizenship to the NRk and give 
them some inceIltives for attracting more 
foreign exchange from them. 

MR. SPEAKER: It u. too wide a ques-
tion. H you want to reply, you can; 
0lhel1Wise jt is not ncceaary. 

11m,.MIN.ISTE.R OF FINANCE (SHlU 
MANMOHAN SINGH) : Mr. Speaker. 

S:r, this proposal has been under consider-
ation. There are several variants on that 
and this is being considered. 

[English] 

CUSTOMS DUTY COLLECTIONS 

*242. SHRI RAMASHRA Y PRASAD 
SINGH t: 
SHRI K. PRADHANI: 

Will the Minister of FINANCE be 
plea6Cd to state : 

(a) whether the customs duty collections 
have fallen during 1992-93; 

(b) if so, the details thereof and the 
reasons therefor; and 

(c) the remedial steps being taken by the 
Government to improve the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHARA MURTHY) : 
(a) to (c) The customs duty collection 
during the year 1992-93 have fallen short 
of the sanctioned Budget Estimate by 
5.53% and by 6.6{)% with respect to the 
Rev;;;ed Budget Estimate. 

The shortfall in customs revenue had 
resulted mainly because of the fact that 
the value of imports during the year was 
lower than the an;icipated level. With 
the expected improvement in the rate of 
economic growth and industrial production, 
customs revenue collec:ion will improve. 

(Translation] 

SHRl RAMASHRA Y PRASAD SINGH: 
Mr. Speaker, Sir, th.s is a simple question. 
In his reply, he hao stated that the main 
reason of shortfall in customs duty collec-
tions is the 5.53% and 6.60% reduction 
made in the original and Revised Budget 
Estimates respectively. He has told half 
the truth. The main reason of the short-
fall in customs revenue is the exemptions 
given in custom items under the new eco-
nomic policy of the Government. These 
items are not of commonman's item. I 
would like to know from the hon. Minis-
ter the steps being taken to make up the 
gap in original and Revised Budget Esti-
mates. It may not so happen that tho 
Government may meet the shortfall by 
imposing more tax on the public. 
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SHRI M. V. CHANDRASHEKHA.RA 
MURTHY ~ Mr. Speaker. Sir, the main 
reason behind this shortfall is due to the 
fall in total volume of imports. During 
the year 1992-93, we have anticipated im-
ports for about 23 billion US dollars, but 
the value of imports during that year was 
only 21.7 billion US dollars. In other 
words, the value of imports during that 
year was reduced by Rs. 4,726 crores that 
what was anticipated earlier. 

If )'OU take the overall average on 
duty incident cOl16equent on the revenue 
fall, it is more than 37 per cent of the 
total loss due to lower volume Of imports 
which amounts to ollearly a.bout Rs. 1,705 
crores. I do not agree with the hon. 
Member that because of the new economic 
policy and concession of customs duty, 
the value of the short fall has come down. 

[Translation] 

SHRI RAMASHRAY PRASAD SINGH: 
Mr. Speaker, Sir, you can make us under-
stand in thiB regard. The hon. MJiister 
is not admitting that it is due to wroo.g 
new economic policy of the Government. 
A lay-man can understand it. If you give 
conceS8ious in customs duty, the collec-
tions would be less. There is nothing 
wrong in saying it. .. 

MR. SPEAKER: He has said that it 
was due to the fall in total imports. 

SHRI RAMASHRAY PRASAD SINGH: 
It has fallen but it has also fallen due to 
concessions given with regard to duty. 
Conce.ssions means less collection. Even 
an ordinary literate person can very well 
understand it. 

MR. SPEAKER: All right, now you 
ask the second question. 

SHRI RAMASHRAY PRASAD SINGH: 
Secondly, I would like to ask the name of 
those i:ems which the Government is going 
to import more. Whether these items are 
already being indigenously produced? If 
you intend to import such items what 
would be the fate of indigenous factories? 
I would like to know the factual positioo.. 
What has been the reduction in percentage 
of import than the oriBinal estimatel. 

MR. SPEAKER: He haa just giVeJl the 
statistics in this regard. 

[English] 
SHRI M. V. CHANiDRASHBKRARA 

MURJlHY: As J have already replied 
earlier, the major reason attriblited to this 
shortfall in Customs revenue is the lower 
volnme of imports and beyond that be-
cause of the disruption of economic acti-
vity and iolldustrial production after Decem-
ber, we are facing this problem. But as 
regards the items of import we have allow-
ed, we have taken sufficient care to protect 
the interests of the indigenous manufac-
turers. 

SHRI SARAT CHANDRA PATIA-
NAYAK: I would like to know from the 
bon. Minister through you whether the 
Conference of Customs Collectors ha.a 
recently recommended any prop06als to 
increase the Customs duty collectioo and, 
if so, what has the Government done in 
the matter. 

SHRI M. V. CHANDRASHEKHARA 
MURTHY: Recently we had the Confer-
ence of Collectors, Customs and Excise 
and the recommendations of Dr. Chellaiah 
Committee were discUllSed in detail. On 
many of these areas, we have still to come 
to an agreement. We have instructed the 
Collectors of Customs and Excise to put 
all their efforts to increase the collection 
of revenue. 

[Translation] 

SHRI RAM NAGINA MISHRA: Mr. 
Speaker, Sir, through you I would like to 
know from the hon. Minister whether the 
other countries have reduced the customs 
duty on the goods imported by them from 
India as has been done by us in the case 
of imported items. 

MR. SPEAKER: Which countriCI'J? 

SHRl RAM NAGINA MISHRA: The 
countries like U.S.A., U.K. who import the 
Lndian goods. Whether they have reduced 
the customs duty on Indian goods or not? 
In India, the customs duty on the imported 
goods has been reduced. Therefore, 1 
would like to ask whether the foreign 
countries who are importing Indian goods 
have also reduced the CUBtoma duty OIl 
the Indian aoodt or BOt? 
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[English} 

'SHRl M. V. CHANDRASHEKHARA 
MURTHY: Sir, there is the changing 
economic scenario in the other parts of 
the world. Considering that, we have 
taken up this new economic policy and 
liberalisation to compete with the other 
developing countries. We have taken suffi-
cient care to protect the local industries. 
Even in the case of imports and exports, 
we have safeguarded our interests. 

MR. SPEAKER: The question is 
whether the other countries have reduced 
the customs duty on the goods which are 
imported by them from India. 

THE MiNISTER OF FINANCE (SHRI 
MAN MOHAN SINGH): Mr. Speaker, 
&ir, the fact of the matter is that in the 
year 1991, lnda's customs tariff rates on 
imported commodities were probably the 
highest in the world. All over the world, 
there hus been a trend towards reduction 
in customs duties. The average manu-
facturing tariffs in the European Commu-
nity are no more than 4-5 per cent. The 
same is the case ,in the United S;ates. If 
you look Eastwards, in countries of South-
East Asia and East Asia also, there has 
been a progressive reduction of customs 
duties. We have reduced these duties to 
help our industry; to help India's farmers; 
to help India's consumers. Therefore, what 
We have done is in the interest of our 
national economy. 

[Trcnslation] 

SHRI RAM NAGINA MISHRA: Sir, 
I have yet to receive the reply to my 
question. The Government has not men-
tioned the name of any country. I am 
asking very clearly whether the country 
Ike U.S.A. has reduced the customs du'Y 
on the goods imported from India or no, ? 

[En;:lish] 

SHRI MAN MOHAN SINGH: I do not 
have to mention a single country. In the 
whole world. I think the trenJ has been 
towards moderation in imports. I will 
have to look into the whole world. (lllfer-
ruptions) 

DR. B. G. JAWALl: Sir, it is a fact 
tbat jl;lst' II;> encourage the industrial· pro-
L726LSS/94 

duction, agricultural production and other 
production, the import has been liberalised 
by reducing the customs duties. Having 
reduced the import duty, definitely the 
import quantum should have been increaa-
ed. On the contrary, it is most ironical 
that it has been reduced. I would like to 
know from the hon. Minister what is the 
factor involved in this. If this has ze.. 
suIted in the reduction in the duty, whether 
this has been recovered from the other 
aspects, say, for example, from industrial 
or agricultural fronts. I would also like to 
know whether any revenue from the other 
side has been indirectly recovered. If the 
benefits have not been achieved, whether 
the Government has got any re-thinking 
on this, on the reduction of the custODll 
duties. 

SHRI MANMOHAN SINGH: Until 
November 1992, the customs duty trend 
was far above the trend implicit in Iibe 
budget estimates for the year 1992-93. 
Bur, unfortunately, from December on-
wards-December, January, February and 
March the events that shook this country 
h2d an unfortunate effect. I have men-
tioned on several occasions in this House 
that the cost of Ayodhya and related sub-
ject is at least Rs. 5,000 crores in terms 
of loss in trade. That is the explanation. 

SHRI SRIKANTA JENA: Sir, specifi-
cally I draw your attention to part (c) of 
the answer about the expected improve-
ment in the rate of economic growth and 
industrial production. What is the scenario 
in the domestic front, in the industrial 
production iron, anu econcm;c growth in 
:;'J year 1993-94 till June which will ena-
l:: yot: '0 have mnre import and more re-
VCi,ue ? May I know from the han. Mini ... 
:':f what 15 :h~ trend 'n the industrial pro-
(~~,~:i<.)n fronc and in ,he domestic front in 
1993-94 till June? 

SHRI MANMOHAN SINGH: The 
overall industria; trend is not encourag-
ing. But. certainly, in relation to last year, 
there ;5 definitely an impro-,ement and I 
expect that ;1' the rcmainin; part of tbe 
year, th.;re will be further improvem!!l\t. 




